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will be able to persuade them :md 
better conditions will then prevail Lor 

,the oil industry. 
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Sbri D. C. Sharma: What is the 
proportion between public sector and 
private sector and what efforts are 
being made to ~tep up the proportion, 
so far as the public seetor is concern-

·ed? 

Shri K. D. Mala"l,.: Recently, it 
has been decided that the public sec-
tor refineries should be expanded so 
that they may be able to produ<'"e by 
the end of the Third Plan period about 
50 per cent of the petroleum products. 
As we go into the Fourth Plan, all 
these questions will be considered, 
keeping in view the Industrial Policy 
Resolutio!1, which guides us. 

Shri BaSllPpa: May I know wheth~ 
large-scale expansion of the private 
sector oil companies will 'in any way 
hamper the expansion of the 'public 
sector oil rompanies? 

Shri K. D. Malaviy.: Yes, Sir. With-
in a time-limit if the private sector 
refineri'" are expanded in an unlimit-
ed way, surely they are going to affect 
ihe economy, distribution and profit-
ability of the public sector refineries. 
All those questions are before us and, 
we are! quite cautions. 

Shri Rameshwar Tantia: May 
ltnow whether it is a fact that the cost 

of production of the private sector ,il 
companies is 1_ than that of the public 
sectOr oil companies? If that is so, 
what efforts are the Government mak-
ing to reduce the cost of prociuctioa 
in the public sector refineries? 

Shri K. D. Malavi,a: It is very 
diftl.cult to compare the cost of produc-
tion. The refineries that came into 
being about 8 or 9 years ago, certain-
ly have certain advantages, so far u 
economy is concerned because the eosts 
are now increasing. Therefore, it is 
not correct to analyse and compare the 
costs. 

Shri Rem Baroa: Mav I know if it is 
a fact that the .private oil companiell 
are allowed to repatriate their de-
preciation cost Bnd if so the amount? 

Shri K. D. Malavi,a: According to 
normal practice, dividends, profits and 
certain other items are allowed to be 
repatriated. So far as depreciation it 
concerned, special funds are presum-
ably provided by the oil companies. So 
far, perhaps, the oil companies 11:<\'" 
not repatriated the sums meant for 
depreciation. They have kept it se-
parately for their use. 

Shri A. K. Gopalan: May I kn?w 
whether it is a fact that the private oil 
compaines have already been for-
bidden from expansion of their 
capacity much beyoI:\d that stipulated 
in the refinery agreement? 

Shri K. D. Malaviya: Yes, no doubt 
they have expanded beyond the 
licensed capacity, fbecause bhat had 
some advantages for Us because it 
saves foreign exchange. For every 
ton of imported petroleum product 
we have to spend more foreign ex-
change than on the import of a 
similar quantity of crude oil. There-
fore, we have allowed that. 

IndiaJI Edueatioa Senice 

+ r Shri Yashpal Siugh: 
·In. -< Sbri Bhakt Darshan: 

L Shri Bhagwat Jha Azad: 

Will the Minister of Education be 
pleased to refer to the reply given to 
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Starred Question No. 443, on the 23rd 
...Ttmuary. 1963, aIId state: 

(a) whether the replies from some 
01 the States which were still awaited 
have since been received from. them; 

(b) if so, the details thereof; 

(c) whether final decision for setting 
up an All-India Education ,Service has 
been taken by Government; and 

(d) if not, what are the reasons fO! 
the delay? 

The MInister of Eilucatlon <Dr. Jt. 
L. ShrlmaJi): (a) and (b). Replies from 
• few State Governments are still 
awaited. 

(c) and (d). Do not arise becaWle the 
~ .of all the State Governments 
U"e not yet known. 
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Shri Bhacwat Jba Aza4: Do Gov-
ernment propose to hold up this 
scheme which has been agreed to by 
all the States except two? 

Dr. K. L. ShrimaU: We have no' 
received replies from these States, bu~ 
there are some States, like, Madr~ 
Maharashtra and Madhya Pradesh, 
who have not favoured this scheme. 
When we have received replies from 
all the State Governments: the Home 
Ministry will examine the matter in 
consultation with the State Govern-
ments. 

Shri ft, N. Mukerjee: May I know it 
Government has made up its mind 
even before the views of all the State 
Governments have been examined 
with reference to so many other 
factors which might be implied, in 
this? 

Dr. K. L. ShrImali: How can Gov-
ernment make up its mind? Govern-
ment is in consultatiOn with the Staw 
Governments. 

Shri P. Veukatasubbaiah: May 1 
know whether it is a fact that there • 
some apprehension in the minds of 
the State Governments that their 
educational personnel will suffer in 
this all-India pattern? If that is so. 
have any adequate provisions heeD 
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made for safel(Uardin, the interests 
• those educational personnel? 

Dr. K. L. Shrimali: As I said, when 
we have received the replies trom all 
the State Governments, I teel sure 
that the hon. Home Minister will COIl-
IUlt the State Governments and take 
aecessary action. 
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Mr. Speaker: Next question. 

Shrl R8IIc*: Sir, the next question, 
QuestiDn No. 143, can also be taken lip 
with this. 

Mr. Speaker: If it can be convenient-
'" answered, the next question also 
might be answered alone with Ques-
tiOD No. 1411. 

8brt BaJarnav!s: Yes, Sir. 

AIlYisory CIllluDiHee lor the Ciliet 
C.IDJDJssiOlier of AnliamaDs 

+ 
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sbri YashlJal Sinirh: 
Sl\ri P. C. Borooah: 

-to Shri BlShahebiimter f4etir:· 
. Shri Heda: 

Shrj Raghunath SiDIh: 
. Sliri A. S. &qai: 

W"ill the Minister of Home Mali's 
be pleased to state: 

(l' Whether il new ilrlvis()l"y cOm-
lhittl!e is J)roposed to be constituted ttl 
IIssist the Cliiet Cdfutriissioni!t' of the 
Andaman and Kii:\;t;ilt WandS; and 

(b) if so, what would be its con-
.ti.tution and precise funetlonsT 

t'h. MiDis&er of State bi the MIDIS-
try ot Home Mairs (8hri ilajlln'Jaoris): 
(a) and (1)). An Advisory Committee 
to be associated with the Chief Com-
IniSsiODer has beeh coi1Stitutl!d. 

Constitution.-The Ad"iso~ Com-
mittee eonsists 01 the Member 01 
Parliament represen.ting the Union 
Territory of Andaumn and Nicobar 
Mands, Senior Vice-President of the 
ItDrt Blair Municipal Board other 
non-ofti.ciai members of the Hmne 
~inister's Advisory CDlnmittee, Rani 
Chh1lllgg Of Katchall and two repre-
sentatives of village Panchayats to be 
DOminated by the Chief c-nissioner. 

,"unctiOTli.-The Chief Commissioner 
Wttuld IIi!i!k the a8viee of the C0m-
mittee on matters relatine to:-

fi) ai!tninilItration mvoivm, 
~neral questiODi of palier. 

(fi) economic, social and edu-
cational development of the 
Islands and welfare at the 
~le In~al. 
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